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Infrastructure for Central Agricultural
University in Manipur
3325.SHRI W. ANGOU SINGH: Will the
Minister of AGRICULTURE be pleased to

state:

(a) whether it is is a fact that the required
infrastructure  for formation of a Central,
Agricultural University to be located in Manipur
has not been given; and

(b) if so, the reasons therefor and full details
of the, present position?

THE MINISTER. OF AGRICULTURE
(SHRI CHATURANAN MISHRA): (a) and (b)
Yes, Sir. Initially the State Govt, asked for Rs.
2,47 crore as compensation for the old buildings
of the Gram Sevak Training Centre Complex,
Imphal. numbering 17. But later, the State Govt,
agreed to constitute a three member Committee to
assess the current value of the 17 buildings. The
three members Committee consisting of a
representative of the State Govt. (Convenor), a
representative of ICAR and Head, Deptt. of
Agril.  Engineering,  Central  Agricultural
University. The Committee met in June, 1996
and recommended payment of a sum of Rs. 19.90
lakhs to the State Govt, for the old buildings.
The State Govt, is yet to accept the
recommendations of the Committee and issue
notification for transfer of the land. In absence
of notification for transfer of land by the State
Govt., the required infrastructure of the Central
Agricultural University, Manipur has not been
build. Right now the Central Agricultural
University has been given the old buildings of
the Manipur Agricultural College without the land
on which they are located.

Berthing of Trains at. Delhi, New Delhi and
Hazarat Nizamuddin Railway Stations

3326. SHRI JALALUDIN ANSARI: Will
the Minister of RAILWAYS be pleased to
state:

[RAJYA SABHA]
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(a) whether there are any procedures/ criteria
for proper berthing of the trains, on different
platforms at Delhi, New Delhi and Hazrat
Nizamuddin Railway Stations;

(b) whether at the time of preparing the
berthing sheet, the passenger trains are equally
distributed on each platform on these stations;
and

(c) if so, what are the detailed record
(platform-wise) thereof during the last three
years?

THE MINISTER OF STATE IN THE
MINISTRY OF.RAILWAYS (SHRI SATPAL
MAHARAJ): (a) to (c) The information is being
collected and will be laid on the Table of the
Sabha.
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